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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF MAY 2019

. Restored
Sk Nature g: lnal:\lgeg Snts rtau::?: r? * dC: rslisg F&Beasctlgroegd Tptal_ Siascpk;gag I | Transfer GE:'fr?; i?\le :!'otal Pe.rr:t):ltearl: cy
Na. 0 :155 t;r(lm {Fresh the Cases/Con | Institution | Cases/con Cases Month Disposal |  ason
- cases) month | vert Cases vert cases 31.05.2019
MAIN CIVIL CASES
1 |wP 157 0 10 10 147
2 |WA 412 30 5 35 43 43 404
3 MWPC 4923 355 4 359 1 327 328 4954
4 |WPL 992 25 4 29 9 9 1012
5 |WPS 11445 909 9 918 842 842 11521
6 WPT 420 13 1 14 5 5 429
7 |WPCR 1017 75 75 4 84 885 1004
8 |WPPIL 56 8 1 1 10 2 2 64
9 twWp 227 1048 93 93 2 53 55 1086
10 |WPHC 4 5 5 6 6 3
A [TOTAL (1to 10) 20474 1513] 24 1 1538 7 0 1381 1388 20624
1 IFA 2922 47 & 53 20 20 2955
2 {FAM 738 33 1 1 35 9 9 764
3 |SA 5983 60 2 62 33 33 6012
4 |MA 306 6 [ 2 5 7 305
5 IMAC 6760 160 7 1 168 204 204 6724
6 |CR 245 9 9 . '5 5 249
7 iMCC 406 122 122 1 100 101 427\
8 {COMP APPEAL 4 Q 0 4
9 |COMP PET 18 0 0 18
10|EP 8 0 4] 8
11|TPC 60 4 4 1 1 63
125CONC 0 0 0 0
13 |CONT 756 73 73 66 66 763
14ITR 3 0 0 3
15 HTA 4 0 0 4
16 |CEA 0 0 0 0
17 {CER o 0 0 0
18 |ARBA 126 6 6 1+ 132
19 |ARBAP 1 5 5 g 6
20 |ARBR 28 1 1 w1 2 3 26
21 |TAXC 172 5 5 37 37 140
22 |[REVP 159 18 18 16 16 161
8 [TOTAL {1 to 22) 18699 549 16 2 567 4 0 498 502 18764
TOTAL (A+B) 39173 2062 40 3 2105 11 0 1879 1890 39388
MAIN CRIMINAL CASES
1 JCRREF 5 . 0 0 5
2 [CRA 14035 172 172 56 56 14151
3 |CRR 4865 129 2 131 132 132 4864
4 |MCRC 678 724 724 4 708 712 650
5 |MCRCA u/s 438 CrPC 165 210 1 211 159 159 ‘217
6 ({CONTR 8 0 0 8
7 |CRMP 3037 248 2 250 279 279 3008
8 ITPCR 8 3 3 0 1"
9 |ACQA 2164 77 77 6 6 2235
€ {TOTAL=(1to 9) 24965 1563 4 1 1568 4 0 1340 1344 25189
GRAND TOTAL(A+B+C}) '
OF MAIN WRIT, CIVIL & 64138 3625 44 4 3673 15 0 3219 3234 64577
CRIMINAL CASES
PENDECNY INCREASE/ | 64138 INCREASE (+439) 64577
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